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(Authorised English Translation)
Bill No. 25 of 2017
THE HARIDEV JOSHI UNIVERSITY OF JOURNALISM AND
MASS COMMUNICATION, JAIPUR (REPEAL) BILL, 2017
(To be Introduced in the Rajasthan Legislative Assembly)

A
Bill

to repeal the Haridev Joshi University of Journalism and Mass
Communication, Jaipur Act, 2012.

Be it enacted by the Rajasthan State Legislature in the
Sixty-eighth Year of the Republic of India, as follows:-

1. Short title and commencement.- (1) This Act may be
called the Haridev Joshi University of Journalism and Mass
Communication, Jaipur (Repeal) Act, 2017.

(2) It shall come into force at once.
2. Repeal of Rajasthan Act No. 33 of 2012.- The Haridev

Joshi University of Journalism and Mass Communication, Jaipur
Act, 2012 (Act No. 33 of 2012) is hereby repealed.
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STATEMENT OF OBJECTS AND REASONS

The Haridev Joshi University of Journalism and Mass
Communication, Jaipur was established and incorporated by the
Haridev Joshi University of Journalism and Mass Communication,
Jaipur Act, 2012 (Act No. 33 of 2012).

With a view to review the decisions of the previous
Government in the last six months of their tenure, a Cabinet sub-
committee was formed. Cabinet sub-committee has taken the
decision to close down the Haridev Joshi University of Journalism
and Mass Communication, Jaipur as there is no justification for
continuing the University. During the review of the department by
Hon’ble Chief Minister on 04-05-2015, instructions has given to
convert this University in Department of Journalism.

The cabinet has decided in its meeting dated 10.01.2016 to
close the Haridev Joshi University of Journalism and Mass
Communication, Jaipur and merge it with Centre for Mass
Communication, University of Rajasthan, Jaipur. Accordingly, the
Haridev Joshi University of Journalism and Mass Communication,
Jaipur Act, 2012 is proposed to be repealed.

The Bill seeks to achieve the aforesaid objectives.

Hence the Bill.
foRToT ATZRad,

Minister Incharge.
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